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encouraging persons who propose to start
private fertilizer factories; and

Written Answers

(b) if so, what is that scheme and what
action has so far been taken or is proposed to
be taken by Government in this regard?]
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HTHE MINISTER oF COMMERCE AND
INDUSTRY (SHRI LAL BAHADUR): (a) and
(b). No specific scheme has been formulated
by Government exclusively for giving
encouragement to persons coming forward
with proposals for the establishment of pri-
vate fertilizer factories. For this purpose the
fertilizer industry is treated like any other
industry included in Schedule B of the Indus-
trial Policy Resolution of the 30th April,
1956. Proposals for the feet-ting up of large
sized fertilizer plants in the private sector will
be considered by Government on merits if
private parties interested in this development
are able to secure foreign capital or credit
facilities to cover the foreign exchange
requirements of such projects.]

[RAJYA SABHA ]
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U.S. BODY TO FIGHT "RED' INFLUENCE IN
INDIAN STEEL PLANTS

to Questions

33. SHrRi BHUPESH GUPTA: Will the
PRIME MINISTER be pleased to
state:

(a) whether Government's atten
tion has been drawn to a report pub

lished in the Times of India of Octo
ber 3, 1958, (Delhi edition) in which
it is said:

"The United Steel Workers Union of
America has appropriated 20,000 dollars to
combat communist infiltra-tion into steel
plant unions in India, Mr. Howard Hague,
International Vice-President of The Union,
reported today"; and

(b) if so, whether Government have
made any inquiry in the matter?

Tue PRIME  MINISTER  AND
MINISTER oF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) and (b). Yes.
Enquiries are not yet

complete.

t [IMPLEMENTATION OF NEHRU-NOON
AGREEMENT ON BORDER DISPUTES

34. SHRI NAWAB SINGH CHAU-HAN.
Will the PRIME MINISTER be pleased to state:

(a) the progress so far made in regard to
the implementation of the

t [ ] English translation.
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Nehru-Noon agreement of September last
regarding border disputes; and

(b) the number of meetings so far held by
the representatives of the Governments of
India and Pakistan in this connection?]
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I[THE PRIME  MINISTER  AND
MINISTER oF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) and (b). The Prime

Ministers' agreement settled some of the
disputes about

f[ ] English translation.
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the boundary between East Pakistan and
India. This agreement has to he implemented
by actual . demarcation of the boundary.
Instructions regarding demarcation have
already issued lo State Governments. The
field season for demarcation operations
started in November, and demarcation of the
disputed sectors will be carried out.

The agreement also related to the exchange
of Indian enclaves of Cooch Behar in East
Pakistan with Pakistani enclaves in Indi.i.
Before this exchange can take place, it is
necessary to pass legislation under the pro-
visions of the Constitution of India.
Necessary action in this connection is being
taken.

Another item included in the agreement is
the exchange of wrongly-held areas along the
river Ganges on the West Bengal-East
Pakistan border, where boundary has been
demarcated according to Bagge Tribunal
Awards. The exchange is to take place by the
15th January, 1959. The Government of West
Bengal have been asked to take necessary
action.]
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